
HIGH COURT OF MANIPUR
AT IMPHAL

No.HCM/R-512019-Estt.(ll)Pt / Applications are invited online for filling up

the following post in the Scale of pay as given against the posts by direct Recruitment from the Bar.

Recruitment and conditions of service shall be governed by the Manipur Judicial Service Rules, 2005
as amended from time to time.

Scale of Pay

Manipur Judicial Service
Grade - I on adhoc basis (co-
terminus with 14th Finance
Commission Award)

Rs 51550-1230-58930-
'1380-63070/-

Details along with the mode of application are available in the High Coutl website -
http :// h c m i m p h al. n i c. i n.

lmportant Dates:
;> Opening of Online Registration and Submission of Application Form: 29.01.2020 (11:00 A.M.)

) Closing of Online Registration and Submission of Application Form: 20.02.2020 (a:00 P.M.)

D Download of Admit Card: 07.03.2020 (11:00 A.M.) onwards.

sd/-

(w. ToNEN MEITEI )

REGTSTRAR (JUDICIAL)

HIGH COURT OF MANIPUR
tmphat, the 1?tt' January, 2o2O

I SEMENT

No. of Posts (Whiclt may increase)

Manipur Judicial Service
Grade - |

Endt No.HCM/R-5/201e-Estt.(ll)Pt. t tD-70- 7 7
Copy to -

'l The Director of lnformation & Public Relations, Government of Manipur - for favour of wide publicrly

2 The Director Doordarshan Kendra lmphal- for favour of wide announcement

3 All Jt Regi'strars, High Court of Manipur.
4 All Deputy Registrars High Court of Manipur
5 The Private Secretary to Registrar General, High Court of Manipur

6 The Private Secretary to Registrar (Judl ) High Court of Manipur
7 The News Editor, AlR, lmphal- for favour of wide announcemenl
B The News Editor, ISTV/Impact TV lmphal- for favour of wide announcement
9 The Editor,i) Poknapham (Manipuri Edition) ii) The Sangai Express (Englislt Edition)

iii) Huiyen Lanpao (Manipuri Edition) iv) lmphal Free Press (Engltsh Edition)

iv) Sanaleibak (Manipuri Edition

- with a rcquest to publish the abovc adverlise ntcnt in tlte esteented daily in a minimunt posslb/e

print area for 2 (two) alternate days at thc earlrcst posslb/e ant! to subntit the bill itt "triplicate' for

/early payntcnt
L{ The System Analyst High Court of Manipur

- He is requested to uploact the same in the OfficialWcbsite of thrs Registry

r^r, fu.^- n4qq' ,&'/. )dlrl
REGTSTRAR (JUDICIAL)

HIGH COURT OF MANIPUR

lmphal, the 18th January, 2020

UR IST SC OBC
(M)

OBC
(MP)

111 0 0 n

110 o 0 0

I'OTAL



st.
No.

Posts
No. of

UR ST SC OBC OBC
TOTAL

1

Manipur Judicial Service
Grade - | 1 1 0 0 0 2

Manipur Judicial Service
Grade - I on adhoc basis
(co-terminus with 14th
Finance Commission
lyard)

1 0 0 0 0 1

2 Pay Scale Rs.51550-123()-58930-1 3rl0-63070/

3 Eligibility

(iii) Knowledge of Manipur state officiar Language (Manipuri)

qU1lieuslplt4e-qy_q.!sf 1,q-wgQsrte-rrthc;,.,1?eiiiii.nE.n-

4 Age

5 Mode of Application

6
Examination fees
(online payment only)

KS. 1/UU/- IOr UK/OUC Candidates
Rs. 1200/- for ST/SC Candidates
N.B. /n anv case fee shalt not he rafitnrtart

7 Mode of Selection

o Eligible candioatei shatt be requrreo to appeai in wrrtteh
examination in the exam centre and for Viva-Voce before the
High court of Manipur, lmphal or at such other praces as may
be specified by the High Court at their own expenses.
only such candidates will be called for Viva-voce as the High
court may decide on the basis of merit of their performance in
the written examination provided that a candidaie appearing in
the written examination for serection by direct recruiiment from
amongst the eligible advocates must secure 500/o or more marks
in the written Examination. The maximum number of candidates
who are to appear in the interviewfuiva-voce will be in the ratio
of 3:1 of total number of vacant post.
The Viva-voce shail carry a maximum of 50 marks and
candidate should secure at least 40% marks for inclusion in the
select list.
The selection of the tast rJn-reserved Regutar vacancy
yould be subiect to the outcome of the writ Fetition (c) No.
294 of 2015 pending in the Hon'bte supreme court oi tnaia.
A candidate selected for appointment shall be required to
undergo medical examination of physical fitness by a Medical
Board before he/she is appointed. Every candidate who appears
before medical board shall pay the Medical Examination fee
which, in no case, is refundable.

o

)

iv)

v)

\',/

DETAILS FOR THE POSTS OF MANIPU&J-U8IG.IAL SERVICE GRADE - I



IMPORTANT INSTRUCTIONS TO CANDIDATES

cANDIDATES tN iHEIR 0\A/N-INTEREST AnE A-DViSrD TO GO THROUGH THE Dernrrro
INSTRUCTIONS CONTAINED IN THIS NOTICE
candidates seeking for reservation benents ioi Seisrlogc mustensure tnat trev ire entrtreo to s-ucn
1e9grvqlg!-as per ellgibitity prescribed in the Notice.
List of Documents: The scanneo copies oiilrJlolrowing do.rr"nts/passpoft size photograph arerequired to be uploaded at the time of filling up of online a[plication forma) Class X Certrficate (as proof of Date of Birth)

(Size - 100K8 - S00KB) (jpg./pdt. format)
b) certificate of LL.B. (as proof of Minimum euarification)

(Size - 100K8 - S00KB) (jpg./pdt. format)
c) Certificate of enrollment as an Advocate issued by the concerned Bar Council

(Size - 10OKB - S00KB) (jpgJpdf. format)
d) Certificates of other euatification(s)

(Size- 100K8- S00KB) (jpg./pdt. format)
e) P^assport size photog raph (Dimension _ e.,S cm x 4.5 cm)

(Size - 25KB to 100K8) (jpg. Format)
0 sc/sr/oBc certiflcates issued by competent authority, if ap ticabte(Size- 100K8- S00KB) (jpg./pdt. format)g) No objection Certificate issued before the last date of Online Application Form Submission forthose candidates who are in Government service, if applicable

(Size - 1O0KB - S00KB) Qpg./pdt. format)
h) Certificate for practice as an Advocate for at least 7 (seven) years issued by the concerned

Bar Council in the proforma as in ANNEXURE _ A
(Size - 100K8 - S00KB) (jpg./pdt. format)

i) DomicileCertificate

Applicants are advised to go t"'rmT|:4 ffi
up their application forms correctly, properly and completely, othenruise their applications will not be
accepted.

Scheme of Examination
District Judge (Entry Level)
each.

Direct Recruitment Examination consisting of 3 papers - 3 hours duration

The competitive Examination shall be conducted with the syllabus as given below:-

(i) General Awareness and Enqlish: One paper of 100 marks for a duration of 3 hours to test
the General Knowledge, Aptitude, lntelligence, Test of Comprehension and Expression of
Law and General English including Essay Writing on Legal Topic and lnformation
Technology.

(ii) Law Paper - | : One paper of '100 marks for a duration of 3 hours regarding objective
questions and problems of law as regards the Transfer of Property Act, Civil procedure
Code, Code of Criminal Procedure, lndian Evidence Act, lndian penal Code, Limitation
Act.

(iii) Law Paper - ll : One paper of 100 marks for a duration of 3 hours - consisting of Judgment
Writing (Paper Book to be supplied) - Legal Theories on Jurisprudence, provision of
Constitution of lndia.

Note : (The candidate is expected to refer to the relevant decisions of the Apex Court and
the High Courts while writing answers in Law paper I and ll)

Viva Voce/interview: 50 marks

(Ske - 100K8 - 500K8) (jpg./pdt. format)
Slgnature in plain white paper (Dimension - 3.5 cm x 1.15 cm)
(Stze - 10KB to 50KB) (jpg. Format)
Left thumb impression (LTl) in plain white paper (Dimension - 3.s cm x 1.1s cm)
(Srze - 1OKB to 50KB) (ipq. Format)

i)

k)

c/



6 lmportant Dates:
)> Opening of Online Registration andSubmission of Application Form: 29.01 .2020 (,11:00 A.M.)

} Download of Admit Card: 07.03.2O2O 111 :0O A M ) nnwarrtc
7 The date of Examination(s), Centre of Examinatron wrtt Oe rnOrcateO rn tfie ndmit Card

Appllcants in covErnment sen/ice oGiilran casuir oi-m-ustei roil wrrr oe rewrreo toitate in 6e
Application Form that they have informed in writing their employer/controlling authority that they
are applying for the examination. ln case the employer or the controlling authority withholds
permission to the candidate for appearing in the r xamination, such applicatiJns will berejected

g n g i n-i n v r r re g u r a iliyr m r s co n o u-ctrm a r p ra c@
be debarred for a period as fixed by the High court of Maiipur,

apart from cancel for the examination without 
-prejudicle 

to any other legalaction' The High propriate action as deemed fit including vlrification of
Signature, Thumb ting, and Photograph etc. captured during various stages
of recruitment to a of candir ates to Fnqr rre fair catanrinn

8

9

10
L c 351:'il::;il.3i?.=,!li:l [x335J:iJ'S:f"#:i^::fJ+:?PA entre, failing which THEY SHALL NoT BE ALLOWED TOAPN
ntt tvpes or erectroni-gadgetslnifuilng m-bile ahon;a-pageE itc-are not arroweolnsoe tnJ
premises where the examination is being conducted. Any infiingement of these instructions shall
entail disciplinary action including ban from future examinations

11

12 vi'rruruirres are aovlseo ln tnelr own lnterest not to bring any of the banned items including
mobile phones/pagers etc. to the venue of examination as arrangement for safe-keeping of thI
same cannot be assured The High Court of Manipur will not be iesponsible for 

"ny 
iosi in this

legard. = =ln case of any dispute, decision of the High cour1,/rriil be final.13

14 Any further changes to
( http://h cmi m phal. n ic. i n )

the notifications be published only on our official websitesha

HOW TO APPLY

1 . Go to "Apply here for the Post of Manipur Judicial Service Grade - 1,, in the
website of the High Court of Manipur (www.hcmimphat.ni

2. Regisfer yourself by clicking on "New Registration". (Candrdates have to use onty their

own valid EMAIL ADDRESS/MOBILE NUMBER. Atl future communication witl be done through

this EMAIL ADDRESS/MOB!LE NUMBER only)

3. After successfu/ registration, Login lD and Password will be sent to your registered
EMAI L ADDRESS/MOBILE NUMBER.

4. For Applying click on "Login Here"

5. After Logging in click on "Apply Now" against the post you want to apply for.

6. Fill up lhe necess ary details in the online application form.

7. Upload your Scanned Documents, Photograph, Signature and Left Thumb lmpression.
(As described in Para No 3 of the "IMPoRTANT tNsTRucTtorvs ro ,ANDIDATES"

8. Make online payment for the examination fees through Net banking/ Debit Card / Credit
Card. (No other form of payments will be accepted)

' N.B.'Application without payment of Examination fees will not be accepted.



ANNEXURE . A

ceftified that shri/Smt/K.m (mentien name) son/wife/daughter of

Shri (mention name) was enrolred as an Advocate in the (mention

name of Bar councilt on (DD/MM/yyyy of issuancd and is practicing

as such continuously till today.

Date :

Bar Counci! of
(Sign & Seal)


